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Rehabilitation Expenditure

1148, f Shri Lakhmu Bhawani:
”\_ Shri Wadiwa:

~ Will the Minister of Rehabilitation
be pleased to state:

(a) the per capita rehabilitation
expenditure for each agricultural dis-
placed family as envisaged in the pre-
liminary project report on the Danda-
karanya Project by the Ministry of
Finance;

(b) how much out of this was ear-
marked for land, loans and mainten-
ance;

(c) by what amount, the per capita
expenditure on an agricultural dis-
placed person’s family had increased
by the year ending March, 1964 in
Dandakaranya Project; and

(d) how this compares to the per
copita expenditure on tribal families?

The Minister of Rehabilitation (Shri
Tyagi): (a) and (b). While accepting
the Preliminary Project Estimates of
the Dandakaranya Project, the Minis-
try of Finance had calculated that on
the basis of 12,000 families (7,000 agri-
culturists and 5,000 non-agricultrists),
the per capita expenditure on rehabi-
litation would be about Rs. 6,090
(Rs. 4,700 for land, Rs. 850 for Taquavi
Loans and Rs. 540 for maintenance
Grants). Actually, however, as against
the figure of 12,000 families assumed
in the preliminary financial estimates,
provision for reclamation, housing,
etc. was made only for 9,000 families
including tribals, Since 25 per cent
of reclaimed land, was ment for tri-
bals, number of tribal families covered
would come to 1770. With regard
to the remaining number of 7,230 D.P.
families, a more accurate estimate of
expenditure per family would be
Rs. 9,850.

(c) and (d). Per capita expenditure
on the number of displaced families
in the Project at the end of the per-
jod ending 31-3-1964 which includes
expenditure on Work-site Camps,
maintenance and subsidy, common
amenities in the villages and a portion

of the expenditure on general deve-
lopment and on other over-head items
works out to Rs. 11,705. As ‘more
families are settled this figure will
come down. Corresponding figures
are not available in respect of landless
trital families resettled on land recla-
aimed by Dandakaranya Develop-
ment Authority.

However, 25 per cent of the land re-
claimed is placed at the disposal of
the State Governments concerned for
allotment to tribal families, as envi-
saged in the Preliminary Project Re-
port. Grants are also given through
Gtate Governments for house build-
ing and purchase of seeds and imple-
ments (Rs. 1,300 per family), for
provision of common amenities in
tribal villages like primary school,
internal roads etc. (Re. 500 per family
maintenance, (Rs. 200 per family), and
for contour bunding (Rs 315 per
family).

The developmental and welfare
activities in the settlement zones of
the Dandakaranya area benefit not
only the displaced persons but the
landlesg tribals who are resettled and
other local inhabitants. These in-
clude hospitals, educational institu-
tions, irrigation dams, malaria eradi-
cation and extension services.

Resettlement of Adviasis in
Dandakaranya

f Shri Lakhmu Bhawani:
ht Shri Wadiwa:

Will the Minister of Rehabilitation
be pleased to state:

1149,

(a) the per capita expenditure in-
curred on the rehabilitation of a (i)
displaced family; and (ii) tribal family
in Dandakaranya since its inception;

(b), the reasons for the difference, if
any, between the fiures of expenditure
incurred on the settlement of the dis-
placed family and a tribal family;

(¢) the mode for the apportionment
of the general development expendi-
ture in case of displaced families and
landless tribals; and
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(d) the amount of loan and grant
given to each of these two families?

The Minister of Rehabilitation (Shri
Tyagi): (a) and (b). The cost of land
reckaimed for agriculture and home-
stead plot for the displaced families
works out to Rs. 2,580 per family.
Direct rehabilitation assistance &m-
ounting to Rs. 2,868 is given as loan to
each displaced family for Seeds, Agri-
cultural Implements, Bullocks etc.
house building, Charpoy and subsi-
diary occupation, expenditure to the
same extent as for displaced families
is incurred on reclamation of land
allotted to the Tribal families, Direct
rehabilitation assistance as a grant
amounting to Rs. 1,300 is given to each
tribal family for House building,
Seeds, Implements and Bullocks.
Benefits of common amenities and
general development such as roads,
irrigation and educational and medi-
cal facilities are available to both dis-
placed persons and landless tribals.

(c) Expenditure in the Dandakara-
nya Project is booked under various
scheme-wise heads, irrespective of
whether it relates to displaced per-
song or general development or the
landless tribals or all the three. For
administrative purposes, however, an
allocation is made in suitable propor-
tions between (a) General Develop-
ment (b) Rehabiliation of Displaced
Persons and (c) Residual Value of
Assets and Recoveries. No separate
allocation is '‘made to the Resettlement
of Landless Tribals,

(d) Rehabilitation Assistance Avail-
able to:
(i) Displaced Family (Agricul-
turist) .
Loans Rs. 2,868 plus Rs. 165
for additional fertilisers in certain
cases.

Maintenance grant during the first
agricultural season (7 months) at rates
varying from Rs. 30 to Rs. 70 per
month depending on the number of
members in the family and at half
these rates for the second agrieultural
season (7 months).

Amount pending apportionment bet-
ween grants and loans: Rs. 4,401.
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(ii) Displaced Family (Non-agricul-
turist). (Rural).
Loans : Rs. 3,018/-

Grant for 3 months after commence-
ment of resettlement phase at rates
varying from Rs. 30 to Rs. 70 per
month depending on the number of
members in the family.

Amount pending apportionment bet-
ween grants and loans: Rs, 2,132,

(iii) Displaced Family
culturist—urban and

Loans: Rs. 4,000/-

(Non-Agri-
Semi-urban

Grant for 3 months after commence-
ment of resettlement phase at rates
varying from Rs. 30 to Rs. 70 per
month depending on the number of
members in the family,

(iv) Tribal Family
Loans Nil
Grants per family

Reclamation Rs, 3,250 in Madhya
Pradesh (10 (acres)
Rs. 2,225 in Orissa
(7 acres)

Housebuilding, Seeds,

Implements, Bullocks, Rs. 1,300
Maintenance Grant Rs. 200
Contour bunding Rs. 315
Provision of common

amenities in the

villages. Rs. 500

Mexican Government's Gift

 Shri Ram Harkh Yadav:
1151'1 Shri Murli Manohar:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that the
Mexican Government have offered a
model school of steel and plastic struc-
ture to the Delhi Administration;

(b) if so, the details of the model
school and its accommodation capa-
city; and

(¢) whether Government propose
to set up such sechools in the eountry?





